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| TEM NO. 203 COURT NO. 10 SECTI ON XI A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).11051/2006

(From the judgenent and order dated in 21/02/2006 in WA No. 1422/2004
of The HI GH COURT OF KERALA AT ERNAKULAM

THE NEW BUS STAND SHOP OANERS ASSN. Petitioner(s)
VERSUS
CORPORATI ON OF KOZHI KODE & ANR Respondent ( s)

(Wth appln(s) for directions and with prayer for interimrelief
and office report) (For Final Disposal)

Date: 01/05/2009 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE MARKANDEY KATJU

HON BLE MR JUSTICE V. S. S| RPURKAR
For Petitioner(s) M. Anup G Choudhary, Sr. abDv.

M. K Vijayan, Adv.
M. Ait Pudussery, Adv.

For Respondent (s) M. K. Radha Krishnan, Sr. adv.
M. B. B. Singh, adv.
M. P.V. D nesh, adv.

UPON hearing counsel the Court nade the foll ow ng

CRDER

List this matter after sumrer vacati on.

(Ajay Kr. Jain) (Pushap Lata Bhar adwaj)
Court Master Court Master



